
THE DISTRICT COURT, THALASSERY

Telephone Nor 0490 2341008 Thalassery - 670101

Fax No : O4gO 2327 660 Dated : 16-08-2019

e mail: , tl.,r- t ,:t.-ttr,, I

No: B1-798612018.
OFFICIAL MEMORANDUM

Sub : Establishn.rent - Regrilation of appointment ftom Cotut Keepel /
Duffedar to the post of Process Server w.e.f 01-04'2003 List

of eligible emplolees - lssued - Reg

Read : 1 GO(MS)No. 176/2o72/Home dated 06-07-2012.
2 GO(P)No. 703/2077 (787)/Fin dated 09-08-2017.
3 GO(P)No. $4/2077 (277)/Fin dated 11-08-2017.
4 GO(P)No. 07."2016/Fin dated 20-07-2076.
5 OM No. Cl-76674/2078 dated 21-06-2018 of the Honble

H iglr Coult ot Kerara.

As per the Governmcnt Order refcrred 1" thc scale ot PJ] ol Process

Scrr.er has been revised 1r-.e.f. 01 04 2003, assigning a scalc of pay above the Court

Kceper/ Duffedar irnd the same has been extended in the B'r' 9d' and 101' Pay Revisions. ln

vieu, of thc above, the Hon ble I Iigh Court of Keraia as per thc referencc cited 5 r' , has

insurctcd that all appointments made from thc category of Court Keeper,/ Dllffcdar

(Category 1(b)) tothccategoryof Process Servcr (Category B) since 01 04-2003 shallbe

reviscd and regulated as promotion b"v invoking the second method of apPointment

prescribed in the Special Rules for the Kcrala Last Crade Scrvice.

Fufther, it was diected b-v the Honble High Court that considcring the

total Caclre strcngth in the catcgo4' of Cor.lfi Keeper/ Duffedar a1one, ratio plomotioD

shall be granted to the catcgory of Court Keeper/ Duffcdar \,v.e.f 01-04-2003 in the ratio

of 1 : 2 and all ratio promotions in rhe category of Court Kecper/ Duffcdar grantcd

reckoning the posts of Court Keeper/ Duffedar/Proccss Server as a single unit shall be

revised with retrospective effcct from 01-04-2003.

The appointment of last Gradc servarts arc herebl' regulated in the

follorving manner subjcct to eligibility.

Office Attendant ", Office Attendant Gr -I -, Court Keeper,z Duffedar Grade -II

-. Court Keeper,/ Duffedar Grade -I '+ Process server



..2:

Therefore the lisr of employees who are appointed as Court Kccper/

Duffcdar Gradc -ll and Court Kccpcr/ Duffedar Grade I w.c.f 01-04-2003 in rcspcct of

Civil Judicial District Thalasscry is hereblr issued and the Presiding Officers of all Courts

are hereby directed to take nccessary steps to lix the pa). of staff of their courts

accordingly and ro dralr. and disburse the arrears to the eligible employees.

The following points shall be born in mind fixing the pay of above emplovees.

1. On their promotion as Coufi Keepcr from thc post of Office Attendant Cr I one

adl,ance hrcrement can be granted in view of Para 43 of 2014 pay Revision Order.

2. On further promotiolr as Court Keeper Gr l, pay fixation shall be done as as per Rule

28A KSR Part I,

3. On further promotion as Process Sener, one advance Increment can be granted iD

1ie\\, of Pal a 43 of 2014 pay Revision Order.

4. With this Order, all ratio promotiolls in the category of Court Keeper/

Duffedar/Process Servcr rcckonin€i the posts as a single unit w.e.f 01-04-2003 will stand

cance]1ed.

5. On appointment by transfer as Artender Gr II from the post of Process SeNer, Pal/

nill be fixed underrule37 (b) Part I KSR (ie, rhe Pay in thc post of Attender Grade -II

shall be fixed in his Officiating pay in rhe posr of Process Sen-er, if ir is a srage in the scale

of Pa).of AfteDder Gr -ll, or at the next Lower stage, if it is not a stage in the scale of

Artender Gr II and the difference being treated as personal pay to be absorbed in future

increase of pay.

6- The employees who got berefits of Process Sen'er Gr I on or after 01-04-2003 will

stand cancelled, as per reference cited 5'r' above and monetary benefits should be

recovered.

7. All Chief Mirisrerial Officers are directed to be careful \^-hile fixing rhe pay. If any

mistakes takes piace CMO u/ill be responsible.

sd/_
DISTzuCT JUDGE

Copv to:

,y'All Courrs in rhis Civil Jrdlcial llistdct.
2. The Sheristadal, District CoLnt, Thalasscrl.
3 Section A1,A2, B1, 82, Central Na7ir, Districr Coun, ]'halasser_v.

4. lhc lilc,/ Snrck File,/ Proceedings File
5. The Secretar\', KCJSO, Ihalassery.

The PA ro the Distrlct Jrdgc, Il1alassery.
Copy for Circulation in dte Disrrict Courr, Thalasserv.@,(.( "x
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to thc compuael seNer room ro upload in thc Oflicial web site ofDist. Courr, TIy.
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